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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Ninth Session
BULLETIN~PART I
(Brief Record of Proceedings )
Friday, February 2, 2018
No. 100
The Assembly met at 9.00 a.m. with Mr, Speaker in the Chair,
Financial Business :

Dr. T. M, Thomas Isaac, Mintsier for Finance and Coir delivered his speech
presenting the Budget [or the Financial Year 2018-19. The Final Supplementary
Financial Statement in the Budget for the Financial Year 2017-18, the Medium
Term Fiscal Statement from 2018-19 10 2020-21, the Second Report of the Fourth
Kerala Public Expenditure Committee 2013-16 along with delay statement and the
Annual Report, Annual Accounts and Fidelity Certificate for the year 2016-17 of
Kerala Infrastructure Invesument Fund Board were laid on the table. '

The House adjourned at 1140 am. to meet again 830 am. on Monday,
February 5, 2018

V. K. BABU PRAKASH,
Secretary.
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